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CENTRAL AOHINISTRAT-rJE TRIOUNAL, PRINCIPAL 3Er.'CH, '
NE'aJ DELHI.

OA Wo. 1183 of 1988

Km. Payel Teneja m/s UOI

Pres.ent: Applicant with rlr, R.K.Kamal Adv/ocate .

The Counsel for the Applicant;tf states that tha

Applicant^ uish^o uithdrau this Application uitii liberty

to file a fresh Application regarding the saine matter,

if need bg. As prayed, this Application is disposed of

as withdrawn with permission to file fresh Application

on the same subj-ect matter.

(Kaushal Kumar)
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